193 Written Answers

Representation of Employees’
Association in Kendriya Vidyalaya
Sangathan
2604. PROF. SAURIN BHATTA-
CHARYA:

SHRI MOHD. KHALEELUR
RAHMAN:
Will the Minister of HUMAN

RESOURCE DEVELOPMENT be
plcased to state:

(a) whether AIKVTA have
demanded an immediate review of
the nominations of employees asso-
cilations’ representatives of Kendriya
Vidyalava Sangathan and its Board
of Governors;

(b) if so, the details thereof;

(c¢) whether Government have
undertaken the review; and

(d) if so, the dctails of  the
changes to be effected?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b) Yes,
Sir. The General Secretary of All
India Kendriya Vidyalaya Teachers
Association has suggested thati—

(i) the nominations should have
been asked for from the respective
associations;

(i1) representation should he on
proportionate mumerical  strength
of four categories of employees of
Kendriva VidyaYaya Sangathan;

(ili) AIKVTA should be given
three or more seats on Kendriya
Vidyalaya Sangathan and its Board
of Governors and the representa-
tion of one seat each to both fac-
tions of Rashtriyva Kendriya Vidya-
laya Adhyapak Sangh should be
annulleq as RKVAS has still to
prove 15 per cent of total teaching
staff as their members;

(iv) nominations should be made
by designation rather  than by
name.
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(¢) and (d) No, Sir. The Govern-
ment decision was intended to give
sufficient broad-based representation
to the employees. It was not consi-
dered desirable to delay the matter
further for the sake of agreement
among all the associations. It is for
the Government to make nominations
of such persons whom it considers
may contribute to the objectives of
the Sangathan.
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